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IN THE HIGH COURT OF DELHI AT NEW DELI-II 

F.No.l72/Comp'/DHC/No. \1] c: - S-ro 
Dated: b O}01 ~l:J 

F1"0111, 

The Registrar General 


Delhi High Court 


New Delhi 


To, ...... ­

Sub: Quotation for Laptops with Intel Core is processor, 1 TB lIDD, 4 GB 

RAM, Graphic Card with three years warranty 
/ 

Sir, 

This court intends to purchase Laptops with Intel Core is processor, 1 TB 

HDD,4 GB RAM, Graphic Card with three years warranty. 

You are requested to submit the quotation in a sealed envelope to the 

undersigned on or before / {fL- q /- 7<1( 1 .The validity of rates should 110t be 

less than 6 months. 

The envelope should be addressed in the name of "Registrar General, 

Delhi High Court, New Delhi" and the subject of this letter be superscribed on the 

envelope. 

The quotation received after due date shall be summarily rejected. 

Yours Truly, 

Ar7 
(Keshav Kr. Bhati) 

JDint Registrar (Comp.) 
for Registrar General 

F. No. I 72/Comp.! DHC/No._ ~o) Daled:- nco) olll~ 

CC to:- for uploading on the Official Website of Computer Cell 

1. Dealing Assistant of Computer Cell, Delhi High Court 

~/-
(Jagdish Lal) 

AOJ (Comp.) 


